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AT (Fere) ATAIw 2008 Y &=T 20A F I8T

.31, 2588(37).— vl TLHIT, 7 A ATATH, 1989 (1989 FT 24), UH ¥4 (Ferra) sAfearf=aw
2008 (2008 T 11) (& TaH THE THTT Ik ATATHIAT FHT AT 8) T &7 20 ‘T F @2 (1) g I&q
QITRAT T ST 3d g0, T THTETT &l ST o THT i Al TAST & [o1T, ag qiH, et "tera far
THY ITMEE AqAT § AT T 8, WY ST F Jd, ATV, AhT, JATadt, & F°t forer #
“qETaA-aSAT-aet 31 & 4t FTE (313 FohAriex)” Fit farere Yo aRgrsET o fAeuras, sieeaw, T, 7
TATAT o T STuferd &, UHT S{FH &7 1St Fee o e foh Joo el ¢ |

I H § Raag #1E ARE, To0T | 38 ATSGAAT 6 TH19 6 a8 o &3 & dia, 3
St & aTeT 209 T IT-8m2T (1) % T IT<h TS o forT THT 0 # 375i 3T ITANT % g 7
ATAT T T |
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TS UHT AT, TAT TTHRT Taiq Sufas i stfgrdt @mema s, Snr, e s

ATy i forferd & FoRaT SITORTT 3 I9eh ST SUATOTd heTT 3T TeAH ATTETLT SEThd T i S <HTd &
o 7T TATer SaETT F ATeAH ¥ qHATE 7 a9 Y& HT 7

UH e T AT Feel TAT URT ST 2 o6 TET TTS TS gl o TerH TTTEehTil aeds a9,
ST G, AT AT ST T ST HY TRIT AT STATATT B FhT |

I Aferf=ag Y 9mer 20 =7 ¥ IT-4TT (2) F AT T yridwryr g AT T A seer oy
g |

TH ATIGAAT o ALTT AT ATSAT I T L@ ST I F =7 AT I g AT FaAag ATk g1
AT TTTERT o ITAH FIATAT H IART LA T ST JaalT 3 |

ST
HETTY TS & FASTUT o1l % favid 04 g &1 9w ¥ aRAsET “syamEa-aea<a-a4gt 3 &

4T (313 fReATHTex)” & forw srfSta st ST ATelt 1 T H3=AT AT I8 Lgd dTerd f&Eawor |

L!- E AR Hqras
q. | qft st E o/ R SR STETE 1 S| g |
F | THOITHET HEAT E STHITHTE 19 E T BERT
{ arc) | @)
1 ST 3a=t 7% 14281 dqroaf-1 | 142
SITETST TEI I qTEERT 0.1702
2 SRR sk 14281 daraf-1 | 0.81
THATY TEFT
3 HHTAT AL BT 1438Y draf-1 | 0.37
4 TOT AT BT 1438Y dr.af-1 | 2.00
5 FHAATE WETIATT ST 1438Y draf-1 | 1.34 | 0.1956
6 THAT TAST ZTHL 1438Y dqroaf-1 | 1.21
7 | TATAL /O E T TS BT 14300 | a1 | 0.68
g | *ft e ArTErd AT, ) E T T e 1598t qrat-1 | 1.44
o | /202526 | TTeT TR T 159%Fr | @Al | 144 | 0.8279
10 TSI THT T 1599t T, & -1 1.45
11 e qefors arie 1619:hT T, 3 -1 0.84 0.1266
12 gt T Fe 16281 dqraf-1 | 1.18 0.4453
13 AT THETH TS 1628t dqraf-1 | 1.18
ft TS AT HeAT
14 gﬂ%mgﬁ 207 | dnaw-1 | 19.83 | 0.7435
ASTY ATHTIH YIS
T« | 35.190 | 2.5091
CEICIFAERIRE R
1 | w06 | 9 “"”,'q'g AT S, 11718 | FLata1 | 1.1
RTIE ST -05 aT. E E W T 267, 0.3740
. . S | q5 eE
A/ 2025-26 E AT SHIFE 29THE 1171 60 | AT = -1 0.41
FHAATS, STATT AT 1117/2/= &t | AT =7 -1 0.67
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AL T TSI ST

E E MR LEICO)
a. | o afteee /¢ R STTHTT STATTH T S| TR |
F | TRQITHT AT E ST AT E TH ATHT
i gar) | &)
AT AFFT 9,
4 AT 2 LT | oy | a1 | 075
AT 9T, AT
REREECE]
AT ATFT 9,
5 AT AT I, G 117248 | dnat1 | 075
REREES AL
AT 9
TS QT I TCETRS 1M17/4 %R | T =9 -1 0.69
AT TS IRTIHTT 1117/5/5 &t | AT, &R0 -1 0.23
FTETS AR 23T, AT
8 TEER AN | gy | w1 | 045
ERIECREE R
9 HATT AT TR 1117/5/@ Tt | A At -1 | 0.20
10 e g dATrTe 1117/5@ Tt | A A -1 | 0.48
11 FEAETE Tae RTITe 117/586F | &1 &t -1 0.68
12 ;’T;Tmﬁw 1117/6/F &y | a1 | 0.31
13 [ERIER IR R I G/ 1117/6 0 | Wt | 0.32
14 FEHTETE TAET AT 1M17/7 56 | A7 =T -1 0.91
15 TATT THT THT 1117/8 Tt | . & -1 0.67
16 ooy T W 1117/8%Fr | Lt | 0.67
17 FETAT AT ATETHTT 1117/8 ¥r T, = -1 1.33
18 FHEAETE ST ST 11181/ &y | s awf-1 | 0.10
TS SHTHT 39T,
19 AT T T, S 111810 | dnat-1 | 0.04
RERS SR RN IR K]
RER SRS
20 HATT AT AT 1118/3/= Y | .=t -1 | 0.20
IETE TR 375, A
21 g 3, WW 11183/ o | a1 | 0.35
:;”;;;;;2? 2T, 0.0166
22 FeHTETS TG TR 1118/3/ T &FT | AT, =97 -1 0.55
23 HATT AT AT 11183 % | saf-1 | 0.20
24 e HAer ST 11183 % | \af-1 | 0.35
TATATS, QTS ITH STRATHS,
HATATE TG STAY, AT
25 T ST, FTATE ATERE 1118/4/= Tfr | AT, 79 -1 0.55

BRIELEREEIE
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E E MR LEICO)
@. | o s /¢ R STHTL ATTh HT T | TEREE |
F | TEROTET AT E STHITETE T E EEIEY BERTY
T o) | @)
26 [ERIER SR IR LT 1118/5/ & T | . & -1 0.42
FHTA AT =ATAFTY,
27 Pty e 1118/5 1 | AT, = -1 0.43
28 EEDEIEECREEICIE 1118/6/A BT | AT, =97 -1 0.80
29 THET TARITH g THTT 1118/6 =T | AT, & -1 0.81
30 TR TS Tegd 1118/6 | AT = -1 | 71.00
31 TS SATHT I9HE 113721 | AT = -1 1.49
32 9T AT TG 1137/2 %t | A & -1 1.84
33 AT XA HHA 1137/3Tfr | AT & -1 1.01
ST HIA T 74,
34 oot ST e 1137/3 &1 | AT, = -1 1.61
35 TR T T 1137/3%fr | T =9 -1 0.60 0.1639
36 AT ITHGE FIS[D 1137/4 Ty . a9 -1 1.60
37 i I FTBID 1137/4 1 | AT = -1 1.25
38 T T ol 1137/4%fr | -1 | 0.81
39 ST TG ot 1137/4 %1 | AT, = -1 0.81
40 TATAT TTHIE FIBTD 1137/4 Ty T, = -1 0.38
41 BRI EEEC e 1138/1 st et | dv a1 | 1.7
42 et Sherawra TerE 1138/1 &7 &t | T, =T -1 1.17
HEMEIEEEERE RN ch
A SHTHT 9T,
43 srefY Tfefg TerE, stemrw 1138/1 T 4t | AT, = -1 0.81
SHIHT 9@, FHfaar
TR S99
44 THATRT MATBUT S8 1138/1 Tht | «T. = -1 2.01
FEATTETE ST TS,
OTET ST TSI, TS
TRT TSW[Y, FRIIAT 9T
TS, T . A
HTETe, FAaT aTgad arad,
AT igst ATETHS,
TEET AT Hee, e
45 ﬁﬁ;ﬁ;ﬂ 1138/2 T | AT & -1 3.55 0.0692
A TS, AT TEA
Ty, et e T,
ey e Ty,

ﬂl?llﬁllé ATed TS,

A AT T,

ARSI AT T,
HSTATATS HETad T,
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AL T TSI ST

E E MR LEICO)
a. | o afteee /¢ R STTHTT STATTH T S| TR |
F | TRQITHT AT E ST AT E TH ATHT
i arc) | @)
TYTTETATS TR R,
T, e FreaaT aTHs
46 T e IS 1150/1 &=fy | o =97 -1 1.15
T T gegre, afawr
47 m}ga_{q@%w% 1150/1 Tt | AT, & -1 1.16 0.0030
48 SITSTS YT ST 1150/3 &t | AT, =T -1 2.68
49 AITATER AR F1TD 1151/1 Tt | . & -1 2.62
50 A Mg FTBID 1151/2 9 | AT &0 -1 1.41 0.053
51 LT HIgH 11D 11512 %F | T =9 -1 1.21
52 AT THAT FTB1D 1152 Tt 9T, & -1 2.50
53 :ﬁiﬁm 1152 Ty AT, = -1 2.51 00165
THTATS, HeTaTT T,
54 FAsTeT SheTerTT T, 1153 Tt T, = -1 3.42 | 0.0244
BEEECENERICS
55 TraT TIgT ArET 1154/1 1 | AT, = -1 0.72
56 TR T AET 1154/2 %t | 7. =7 -1 0.72
57 T A AES 1154/3 ¥t | AT, =7 -1 1.46 | 0.0881
58 HETRA A AT 1154/3 %1 | AT, =7 -1 1.62
59 HATT AT AT 1154/3 Tt | AT & -1 1.46
60 TogTe TE9T ST 1165/1 T=fy | o =9 -1 0.86
61 serie qeer =T 1165/1 Tt | «T. &[0 -1 0.85
62 Tt 2frFeor SR 1165/2 31 Tt | AT, = -1 0.41
63 ST oo SRTIRTE 1165/2 7 Tt | T, =¥ -1 0.39
64 z’j:?mw'm%ﬁ Mesi2vhr | i | os1 | O
65 . TSI T T 1165/3 ¥t | AT, = -1 0.83
.7, 3ITS STeThT
66 FE Gl g 1165/4 1 | AT, =7 -1 0.97
67 FE Gl g 1166 T T, = -1 113 | 0.0621
68 TSI A A 11670 T, = -1 1.62
69 T HETed AT 1167 Tt T, = -1 1.62 | 0.0013
70 HATETE gAY AES 1167 T L. A -1 1.64
71 3: 'f;“‘;i::i’:;f's 1176/ & | srawt-1 | 3.4
72 ooy sfrrereror e 1176/2 %1 | AT, =7 -1 0.60 | 1987
73 [ERIEIEIE L KL 1176/3 =t | AT, = -1 1.54
74 THIE “FOT TS 1176/4 Tt | AT, = -1 1.40
75 THIE HFOT TS 1771 F60 | A7 = -1 0.83
76 THIE 2FET TS 1M77/28F | AT & -1 1.61 01191
77 ST ATHA ITURTO 1M77/3 %R | AT =9 -1 0.80
78 ST ATHA ITURTO 1M77/4 %R | AT =9 -1 1.68
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. | 9fF sfengor E /R STIT TATH FHT E S g:ﬁ;r qg
F | TRQITHT AT E E ST AT E TH ATHT
{ @ar) | &)
3 | 154.01 1.2041
1 ST TTHETH T 146 Tt T -1 0.54 0.0515
2 mm 147 Ty AT -1 1.32 0.0101
AT TTHATS, AT 150 Tt TR -1 1.02
TR THATS; ST 150 Tt AT -1 1.20
0.066
ferer gy T 150 Tt AT -1 1.02
6 T THATS, THTS 151 Tt 7T -1 0.81 0.0184
7 ATT AT SIS 152 Tt LA -1 0.53
. S s e 0.0419
8 AT, T TR TAATS 152 &fr AT -1 0.60
THTT
Ih ZfEAET T,
9 AT 1. ST s, 153 Gt | 162 |
aeoT ff. 2fEEmE T,
HATT 2T T Fal
10| et jogystst T THA G, AR | ey At | 208 | 0137
NS - Jé vy | 5, ST TR 3,
11 /2025-26 AT T TF 167 Tt AL -1 1.01
12 FePeITar T AT, M 1688 | a1 | 278 | 0.2131
THEE HIX
o wifeaT e, s
Frerd AT, o e
Gimdl HITATA Teh, TIdH
AT favee, Twars
AT favere, FTETEars .
13 AT e, R Tt 174 1. -1 1.23 0.0191
e, acaer W fawee,
gfrar fasr srhe, g
THer fae, et srfemg
FeATdTS 9T favee, aut
ST AT, HIT TR
e, st @feg amEe
14 FferT T W 175 Tt 1A -1 1.02
0.0134
1 AT FHTET ST 175 Tt AT -1 0.81
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W/eR
.| wfrafwge E E 9/ R STHTT STATTH T E ST | TR asr{
F | TR AT E ST AT E TFL ATHT 39
E @ar) | &)
foraeTer T2t forwee T,
SITaTaTE q2eet e,
16 Ferer oSt forre, 176 Frat-1 | 089 | 0.0079
ITH ATHIE, AT T
qraes, g+ o, T2t
farae
gfaor 399 9T, T
17 : 177 A -1 . .007
- AT RT 0.99 0.0079
18 MTTes SASTE ATIHTE 178 Ty HT. AT -1 2.60
19 IEEGEIRICEECICRIEY 178 Ty 1.7 -1 1.21 0.0105
20 AL T ATHHTL 178 Ty AT -1 1.21
LN 24.49 0.6852
UL /O7 /TS AT AT AL, FHA
T | abar omra/ AT AT THHAT AT 257 & HT.AT -1 1.20
202536 B | o | sz, R averm i 0.0053
2 TR T 257 & T -1 1.20
T 2.40 0.0053
@IR) | @)
216.09 4.4037
TR
T ey | @aw)

[®T. §. G197/BSL-Badnera-WR 3¢ & 4t Line/4 VIgs/20A]
AT FHIT T[T, T Feaiaah Ararawrey ()

MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbai, the 12th May, 2026
Under clause 20A of the Railway (Amendment) Act 2008

S.0. 2588(E).— In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways
Act, 1989 (24 of 1989) (hereinafter referred to the Railway (Amendment) Act 2008 (11 of 2008), the Central
Government, after being satisfied that for the public purpose, the land, the brief description of which has been given
in schedule annexed hereto, is required for purpose of execution, maintenance, management and operation of Special
Railway Project, namely “Bhusawal-Badnera-Wardha 3™ & 4" Line (313 Kms)” in the District of Jalgaon,
Buldhana, Akola, Amravati & Wardha in the State of Maharashtra, hereby declares its intention to acquire such
land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Sub-Divisional Officer,
Khamgaon Division, Shegaon District Buldhana Maharashtra in writing and shall set out the grounds thereof, and
the Competent Authority shall give the objector the opportunity of being heard, either in person or by legal
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practitioner and may, after hearing such objections and after making such further enquiry, if any, as the Competent
Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be

final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project
of “Bhusawal-Badnera-Wardha 3™ & 4™ Line (313 Kms)” for 04 villages in the District Buldhana in the State of

Maharashtra.
i Area as .
s Land Acquision ) ) Land Owners Name Survey Lan_d per 7/12 Acquisition
N Proposal Village Tehsil according to 7/12 No./ Holding Extracts Area
Number g Gatt No. | Method (Ha) (Ha.)
1 Shaligram ukhrda ladhe Out of 1 142
142
Jagdish Purushottam
2 Paraskar, A.Pa.K., Father: Out of 1 081 0.1702
Purushottam Raghunath 142 '
Paraskar
Suryakanta sarangdhar Out of
3 thakre 143 1 0.37
4 Ganesh sarangdhar thakre Oluisof 1 200
Kusumbai mahadev rao Out of
° thakre 143 ! 1.34 0.1956
6 Rameshwar ravji thakre Out of 1 1.21
143
Poonam Gajanan thakre Out of
7 | LA.Q./09/Village - 1 0.68
: Shri 143
Shri Kshetra kshet sh
g | Nagzhari, Taluka S eh!a_ €gaon 1" Gopal ramesh ghule Out of 1 144
Shegaon/2025-26 | Nagzn _ 159 '
9 Rajesh ramesh ghule OlL15t90f 1 1.44 0.8279
10 Gajanan ramesh ghule Olu5t90f 1 1.45
11 Mahadev pundlik varokar 161 1 0.84 0.1266
12 Nivrati ramdas karale Out of 1 118
162 0.4453
Anant ramdas karale Out of '
13 1 1.18
162
Shri Gomaji Maharaj
Sansthan and Kukaji
Mahadaji Trust, Shri
14 Kshetra Nagzhari, on 207 1 19.83 0.7435
behalf of Sarpanch
Dhananjay Atmaram Patil
TOTAL | 35.190 2.5091
Phulabai Vinayakrao
Deshmukh,
1 Ushabai Yashwant Out of 1 111
Deshmukh,Dhananjay 11171 '
Yashwant Deshmukh,
L.A.Q./06/Village Shegaon GitaSanjayDeshmukh
Shegaon Part-05, Shegaon | Yuvraj Tryambakrao Out of
2 Taluka Part-05 Deshmukh 1117/1 ! 0.41 0.3740
3 Shegaon/2025-26 Kamalabai Jagannath Out of 1 067
Jambhe 1117/2/A )
Yuvraj Tryambakrao
Deshmukh Out of
4 Shantanu Yuvraj 1117/2/B ! 0.75

Deshmukh
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AL T TSI ST

Area as

Land Acquision Survey Land Acquisition
Z‘ Proposal Village Tehsil Land (:l\:vnelt“s 1;1/11;“) No./ Holding Ef(:rzgtzs Area
Number according to Gatt No. | Method (Ha.) (Ha)

Madhura Yuvraj
Deshmukh
Sayali Yuvraj Deshmukh
Yuvraj Tryambakrao
Deshmukh
Shantanu Yuvraj

5 Deshmukh flult;/’; 1 0.75
Madhura Yuvraj
Deshmukh
Sayali Yuvraj Deshmukh
Gajanan Shaligram Out of

6 Bharsakade 1117/4 ! 0.69
Santosh Govardhan

7 Shegokar 1117/5/A 1 0.23
Durgabai Dadarav Ingale,
Bharat Balu Thosare,
Mayavati Ratan

8 Bramhhane, 1;)1u7t/5c,)/fA 1 0.45
Sayabai Balu Thosare,
Chhaya Dharmaraj
Bramhhane
Santosh Govardhan Out of

9 Shegokar 1117/5/B 1 0.20
Gaurav Sunil Shegokar Out of

10 1117/5/B ! 0.48
Lakshmibai Govardhan Out of

1 Shegokar 1117/5 1 0.68
Amol Gajanan

12 Chincholkar Sue 1 0.31
Dilip Gajanan Chincholkar
Vinod Purushottam Out of

13 Lanjulkar 1117/6 1 0.32
Lakshmibai Govardhan Out of

14 Shegokar 111777 1 0.91
Subhash Tukaram Masne Out of

15 1117/8 1 0.67

16 Vishnu Tukaram Masne 1117/8 1 0.67
Chandraprabha Gajanan Out of

17 Wadhokar 1117/8 ! 1.33
Kamalbai Jagannath Out of

18 Jambhe 1A | L 0.10
Yuvraj Tryambakrao
Deshmukh
Shantanu Yuvraj

19 Deshmukh ouor 1 0.04
Madhura Yuvraj
Deshmukh
Sayali Yuvraj Deshmukh
Santosh Govardhan Out of

20 Shegokar 1118/3/A ! 0.20
Durgabai Dadarav Ingale
Bharat Balu Thosare 0.0166
Mayavati Ratan

21 Bramhhane 1%3/3?;:,0\ 1 0.35
Sayabai Balu Thosare
Chhaya Dharmaraj
Bramhhane
Lakshmibai Govardhan Out of

22 Shegokar 1118/3/B ! 0.55
Santosh Govardhan Out of

23 Shegokar 1118/3 ! 0.20

24 Gaurav Sunil Shegokar Out of 1 035

1118/3
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Area as

Land Acquision Survey Land Acquisition
E‘ Proposal Village | Tehsil L::SO%‘;V:H;Z 1;1/2;;“) No./ Holding Ef(:rzgtzs Area
Number g Gatt No. | Method (Ha.) (Ha)
Gayabai Shaligram
Bharsakade
Sayabai Balu Thosare
Bharat Balu Thosare
25 Durgabai Dadarav Ingale 1118/4/C 1 0.55
Mayavati Ratan
Bramhhane
Chhaya Dharmaraj
Bramhhane
26 Vinod Purushottam 1118/5A | 1 0.42
Lanjulkar
Amol Gajanan out of
27 Chincholkar,Dilip Gajanan 1118/5 1 0.43
Chincholkar
28 Ajay Dnyandev Dindokar 1118/6/A 1 0.80
29 Ramesh Shaligram 1118/6 1 081
Dhanokar
Godavari Raghoji
30 Potdukhe 1118/6 1 71.00
Yuvraj Tryambakrao Out of
3 Deshmukh 1137/2 1 1.49
Shantanu Yuvraj Out of
3 Deshmukh 1137/2 1 1.84
Ananta Suresh Masne Out of
33 1137/3 1 1.01
Gajanan Motiram out of
34 Masne,Devanand Motiram 1 1.61
1137/3
Masne
Mahendra Suresh Masne Out of
% 1137/3 ! 0.60 0.1639
Dhananjay Damodar Out of
3 Kathole 1137/4 ! 160
Sachin Damodar Kathole Out of
37 1137/4 1 1.25
Suresh Pandurang Ghule Out of
38 1137/4 1 0.81
Ganesh Pandurang Ghule Out of
39 1137/4 1 0.81
Ratnaprabha Damodar Out of
40 Kathole 1137/4 ! 0.38
Neha Ravindra Deshmukh Out of
4 1138/1A ! 117
Dilip Keshavrao Out of
42 Deshmukh 1381a | 1 L7
Indirabai Tryambakrao
Deshmukh
Yuvraj Tryambakrao
Deshmukh
Jayshree Ravindra Out of
43 Deshmukh 1318 | * 081
Ashok Tryambakrao
Deshmukh
Kavita Purushottam 0.0692
Deshmukh
Prabhakar Gopalrao Out of
44 Deshmukh 1138/1 ! 201
Chandrabhagabai Shankar
Rajgure
Ganesh Shankar Rajgure
45 Gajanan Shankar Rajgure 1138/2 1 355

Sadashiv Shankar Rajgure
Durga J. Shrikrishna
Satote

Sunita Vasudev Bawane
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Area as

Land Acquision Survey Land Acquisition
Z‘ Proposal Village Tehsil Land (:l\:vnelt“s 1;1/11;“) No./ Holding Ef(:rzgtzs Area
Number according to Gatt No. | Method (Ha.) (Ha)
Anita Dhonduji
Bharsakade
Subhadra Asaram Ghatate
Kishor Sukhdev Rajgure
Ramkrishna Namdev
Rajgure
Sushila Sukhdev Rajgure
Amol Sukhdev Rajgure
Nitin Sukhdev Rajgure
Vishnu Sukhdev Rajgure
Ashabai Vasudev Rajgure
Swapnil Vasudev Rajgure
Abhijit Vasudev
Rajgure,Anjanabai
Mahadev
Shrinath, Yashodabai
Shankarrao Kankale,
Gokul Vishwanath
Bhamadre
Sham Mahadev Tayde Out of
46 1150/1 1 1.15
Sangeeta Raman out of
47 Palhade,Pratibha 1150/1 1 1.16 0.0030
Rameshwar Palhade
Jagannath Puransa Banole Out of
48 1150/3 1 2.68
Murlidhar Govind Kathole Out of
49 11511 1 2.62
Mohan Govind Kathole Out of
50 1151/2 1 1.41 0.053
Sandeep Mohan Kathole Out of
51 1151/2 ! 121
Shrikant Rameshwar out of
52 Kathole 1 2.50
Aditya D h ollt5 2f 0.0166
itya Dnyaneshwar uto
53 Kathole A.Pa.K. Vadil 1152 ! 251
Ramabai Keshavrao
Patil,Vikrant Keshavrao Out of
54 Patil, Nikhil Keshavrao 1153 1 3.42 0.0244
Patil
Pravin Pandurang out of
55 Lokhande 1154/1 1 0.72
Pravin Pandurang Out of
56 Lokhande 1154/2 ! 0.72
Pandurang Narayan Out of 0.0881
57 Lokhande 1154/3 ! 1.46
Mahadev Narayan Out of
58 Lokhande 1154/3 1 1.62
Subhash Narayan Out of
59 Lokhande 1154/3 ! 1.46
Pralhad Indrabhan Out of
60 Chincholkar 1165/1 ! 0.86
Prashant Suresh Out of
61 Chincholkar 1165/1 ! 0.85
Sachin Shrikrishna 1 Out of
62 Shegokar 165/2A ! 0.41
Amol Shrikrishna Out of 0.0141
63 Shegokar 1165/2B ! 0.39
Vishwas Yashwantrao Out of
64 Shalini Suresh 1165/2 ! 081
Chi. Rajdeep Gajanan
Out of
65 Palhade 1165/3 1 0.83

A.Pa.K. Aai Alka
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Area as

Land Acquision Survey Land Acquisition
Z‘ Proposal Village Tehsil L:ESO%?:eiz 1;1/11;“) No./ Holding Ef(:rzgtzs Area
Number g Gatt No. | Method (Ha.) (Ha)
Laxman Pandhari Huse Out of
66 1165/4 ! 0.97
Laxman Pandhari Huse
Out of
67 1166 1 1.13 0.0621
Prajyot Pravin Lokhande Out of
68 1167 1 1.62
69 Puja Mahadev Lokhande Ollit6c7Jf 1 1.62 0.0013
Mandabai Subhash Out of
70 Lokhande 1167 1 1.64
Sunandabai Jagannath
71 Palhade,, Santosh 101‘?6% 1 3.24
Jagannath Palhade
Vishnu Shrinarayan Out of
72 Lahane 1176/2 ! 0.60 0.1987
Vishnu Shrinarayan Out of
3 Lahane 1176/3 1 1.54
Pramod Shrikrishna Out of
“ Sangole 1176/4 1 1.40
Pramod Shrikrishna Out of
® Sangole 1177/1 1 0.83
Pramod Shrikrishna Out of
6 Sangole 11772 1 1.61
Gajanan Namdev Gangane | Out of 0.1191
77 11773 1 0.80
Gajanan Namdev Gangane out of
8 1177/4 1 1.68
TOTAL | 154.01 1.2041
1 Gajanan Ramdas Gai 146 1 0.54 0.0515
Durga Digambar
2 Waghmare, Apak Nagorao 147 1 1.32 0.0101
Waghmare
3 Gajanan Rambhau Tekade Olu;; f 1 1.02
4 Mahesh Rambhau Tekade Of;g’f 1 1.20 0.066
5 Nilesh Subhash Tekade Of;gf 1 1.02
6 Gajanan Rambhau Tekade 151 1 0.81 0.0184
7 Subhash Rambhau Tekade Of;ZOf 1 0.53
L.A.Q./08/Village Chi. Soham Mahesh out of 0.0419
8 Kurkhed, Taluka | Kurkhed | Shegaon | Tekade, A.P.A.K. Father: 152 1 0.60
Shegaon/2025-26 Mahesh Rambhau Tekade
Umesh Devidas Tekade,
Nirmalabai J. Devidas
9 Tekade, Manisha P. 153 1 1.62 0.0884
Devidas Tekade, Santosh
Devidas Tekade Karta
Sulabha Ramesh Dheke, out of
10 Ashwini Ramesh Dheke, 167 1 2.08
Pranita Ramesh Dheke 0.137
11 Vanita Shatrughan Dheke OfgﬂOf 1 1.01
Vishwanath Ramdas More, Out of
12 Gautam Ramdas More 168 1 2.78 0.2131
Ganpat Govinda Virghat
13 Ravindra Daulat Virghat 174 1 1.23 0.0191

Surendra Daulat Virghat
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. Area as N
Land Acquision Survey Land Acquisition
Z‘ Proposal Village Tehsil Land (:l\:vnelt“s 1;1/11;“) No./ Holding Ef(:rzltzs Area
Number according to Gatt No. | Method (Ha(): (Ha)
Sunita Shrikrishna
Khandare
Anita Bhagwan Gadekar
Gautam Samadhan Virghat
Darubai Samadhan Virghat
Kasabai J. Shripat Virghat
Dipak Rajesh Virghat
Vatsala Ramesh Virghat
Pranita Vijay Thakre
Prasenjit Ramesh Virghat
Anjali Abhimanyu Ingale
Pallavi Devendra Shegokar
Vandanabai Ashok Virghat
Varsha Chandrakant
Shejaw
Sandip Ashok Virghat
Jyoti Sandip Wankhade
- Out of
14 Nalini Samadhan Bhagat 1 1.02
175
. Out of 0.0134
15 Nalini Samadhan Bhagat 175 1 0.81
Shivalal Naththuji Virghat
Karta
Shantabai Naththuji
Virghat
16 Babulal Naththuji Virghat 176 1 0.89 0.0079
Kusum Uttam Wakode
Shobha Sadashiv Sawale
Suman P. Naththuji
Virghat
Pravin Uttam Wakode
17 Harsha Pravin Wakode L 1 0.99 0.0079
. Out of
18 Gopal Devidas Waghmare 178 1 2.60
Nilesh Gopalrao Out of
19 Waghmare 178 1 1.21 0.0105
Mahesh Gopalrao Out of
20 Waghmare 178 ! 121
TOTAL | 24.49 0.6852
Suman Narayan Gavande,
1 | LAQ/O7/Village gam"’!: Gj‘i?”kf‘” Ng'e' ] O;;;’f 1 1.20
Kherda, Taluka Kherda | Shegaon Dr_aml d, AJabrao Bund, 0.0053
inkar Narayan Gavande
Shegaon/2025-26 Out of
2 Prabhakar Sampat Tekade 257 1 1.20
2.40 0.0053
TOTAL (Ha) (Ha)
216.09 4.4037
GRAND TOTAL (Ha) (Ha)
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